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Foreign Assistance Received by Mission-
aries in Madhya Pradesh and Rajasthan

*320 DR LAXMINARAYAN PAN-
DEYA Willthe Minister of HOME AFFAIRS

be pleased to state

(a) the amount of assistance recetved
by foreign Missionaries in Madhya Pradesh
and Rajasthan during 1988-83 and 1989-90

(b) whether it 1s obligatory for the for-
eign Governments or Institutions providing
such assistance to inform the Union Govern-
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ment and the concerned State Governments
about the amount of assistance,

(c) whether Government have received
any information about the misuse of the
amount of assistance so received, and

{d) if so the action taken by Govern-
ment in this regard?

THE MINISTER OF HOME AFFAIRS
(SHRI MUFTI MOHAMMAD SAYEED) (a)
Amounts as delalled below were received by
foreign missionarnes in Madhya Pradesh

Amount received

1988 1989 1990
(up to July)
1 3
1,22,64,070 1,6394 512 78,94,040

No amounts were received in Rajasthan
(The accounts cre maintained on calendar
year basts)

(bj No Sir

(¢) No instance of misuse has come to
notice

(d) Does not arise

Declaration of Jaipur-Bhusaval Road as
National Highway

*321 SHRI RAMESHWAR PATIDAR
Wiilthe Minister of SURFACE TRANSPORT
be pleased to state

(a) whether the road between Jaipur
and Bhusaval is proposed to be declared as
National Highway and

(b) if so, when the construction work of

the said road between Khargone and
Bhusaval s likely 1o be taken up and com
pleted?

THE MINISTER OF SURFACE TRANS-
PORT (SHRI KP UNNIKRISHNAN) (a)
No, Sir Jaipur is already linked to Bhusawal
via Dhule through sections of National High-
way Nos 12,3 and 6

(b) Does not arise

[English)
Prosecution of Terrorists Arrested in J
and K
*322 SHRI SHANKERSINH
VAGHELA
DR AK PATEL

Will the Minister of HOME AFFAIRS be
pleased to state
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(a) the month-wise number of terrorists
arrestadindammu and Kashmirduring reach
of the last three years;

(b) out of them the number of those who
have been released without prosecution
during the above period and the reasons
therefor; and

{c) the number of terrorists who have
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been prosecuted and sentenced by a court
of law?

THE MINISTER OF HOME AFFAIRS
(SHRI MUFT! MOHAMMAD SAYEED)- (a)
to (c). The number of terrorists arrested
during 1987. 1988 and 1989 are respectively
nil, 50 and 124. informations made available
by the Government of Jammu and Kashmir
1s given in the attached Statement.
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